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Schemes such as the National Apprenticeship Promotion Scheme (NAPS) wherein
Government reimburses 25 per cent of the stipend payable to apprentices also enhances

employability of the youth to access employment.

Generating employment opportunities in drought

and flood affected areas

F2010. SHRIMATI KANTA KARDAM: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) whether Government has formulated/proposed a comprehensive policy for
generating more employment opportunities in the drought and flood affected areas

of the country;

{b) 1f so, the extent to which the above policy 1s likely to be helpful in providing

employment opportunities to the poor in various States of the country;

{c) whether Government has received requests to provide additional assistance
for the implementation of various schemes for employment generation in some States;

and
{d) if so, the details thereof and the response of Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI SANTOSH KUMAR GANGWAR): (a) to (d) There is no
specific scheme for generation of more employment opportunities for drought and
flood affected areas of the country. However, The mandate of the Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA), 2005 is to provide at least
100 days of wage emplovment in a financial year to every rural household whose
adult member volunteers to do unskilled manual work. An additional 50 days of wage
employment are provided over and above 100 days in the notified drought affected
areas or natural calamity areas in the country on recommendation of the Ministry of
Agriculture and Farmers Welfare. MGNREGA is a demand driven scheme and funds

are released based on demand for unskilled manual work on field.

Government has taken various steps for generating employment in the country
like encouraging private sector of economy, fast tracking various projects mnvolving
substantial investment and increasing public expenditure on schemes like Prime
Minister’s Employment Generation Programme (PMEGP) run by Ministry of Micro,
Small and Medium Enterprises, Pt. Deen Dayal Upadhyaya Grameen Kaushalya
Yojana (DDU-GKY) scheme run by Ministry of Rural Development and Deendayal

T Original notice of the question was received in Hindi.
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Antyodaya Yojana-National Urban Livelihoods Mission (DAY-NULM) run by Ministry
of Housing and Urban Affairs.

Pradhan Mantri Mudra Yojana (PMMY) has been initiated by Government inter
alia for facilitating self-employment. Under PMMY collateral free loans upto ¥ 10
lakh, are extended to micro/small business enterprises and to individuals to enable

them to setup or expand their business activities.

Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) has been launched by the
Ministry of Labour and Employment for incentivising employers for promoting
employment generation. Under this scheme, Government is paying entire employer’s
contribution (12% or as admissible) towards EPF and HPS for all eligible new

employees for all sectors for 3 vears.

Besides these initiatives, flagship programmes of the Government such as Make
in India, Digital India, Swachh Bharat Mission, Smart City Mission, Atal Mission for
Rejuvenation and Urban Transformation, Housing for All, Infrastructure development
and Industrial corridors have the potential to generate productive employment
opportunities. Ministries/Departments/States tun Skill Development Schemes across
various sectors to improve the employability of youth and also facilitate placements.
Schemes such as the National Apprenticeship Promotion Scheme (NAPS) wherein
Government reimburses 25 per cent of the stipend payable to apprentices also enhances

employability of the youth to access employment.

The primary responsibility for disaster management rests with the State
Government. Central Government extends all possible logistics and financial support to
the States to supplement their efforts to meet the situation effectively. The concerned
State Governments undertake assessment of damages and provide financial relief in
the wake of natural disasters from the State Disaster Response Fund (SDRF) already
placed at their disposal. Additional financial assistance is extended from the National
Disaster Response Fund (NDRF) as per the laid down procedure, which includes an

assessment based on the visit of an Inter-Ministerial Central Team (IMCT).
Prevalence of bonded labourers

2011, SHRI NARANBHAI J. RATHWA: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) whether it is a fact that Government is neither aware of the prevalence of
the bonded labourers in the country nor about the extent of action taken under the

child labour laws;

T Original notice of the question was received in Hindi.



